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examine the cost handicap of the hand-
loom Sector and suggest necessary reme-
dial actijon.

Recovery Of Bank Loans Advanced To
Various Categories

7520. Dr. A.U. AZMI ; Will the
Minister of FINANCE be pleased 1o state:

(a) whether it is a fact that crores of
rupees have been advanced to the agricul-
turists, small scale industries, retail traders
smal]l peasants, professional and self-
employed persons, weaker sections etc. by
the nationalised banks during the Jast
couple o f years, but the bulk of money so
Jent is not being recovered and become
dead loss to the state;

(b) if so, how much moncy was
advanced by the banks-State and bank-
wise during the last three years and to
whom, how much money has remained
unrealised, together with details for not
realisation; and

(¢) what safeguards have been
adopted for the future in the maiter of
lending of money by the banks and
realisation thereof ?

THE DEPUTY MINISITER IN THE
MINISTRY OF  FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (¢)
The priority sector advances of public
sector banks which include agriculture,
small scale industries, road transport and
water transport operators, retail trade and
small business, professional and sclf-em-
ployed persons, education. housing and
consumption loans for the poor increased
from Rs. 5985.6 crores in Decmber, 1979
to Rs. 10239.6 crores in December, 1981.
The banks are providing credit supprt to
the borrowers in the priority sectors for
viable ventures. It would be incorrect to
presume that bulk of the credit given is
not being recovered and has becomc a
dead loss. While information regarding
recovery of banks dues is not compiled in
respect of all the priority Sectors, avail-
able state-wise data relating to recovery
of dues in the Agricultural Sector
(Direct finance to Agriculture) during the
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last four year are set out in the stat-
ment lajd on the table of House (Placed
in Library see No. LT- 6390/83)

Efforts are being mad to ensure that
banks devole adequate attention to the
task of recycling of their funds through
timely recoveries from borrowers. Most of
the State Governments have also passed
legislation facilitating recovery ol bank
dues as arrears of land revenue. They
have been requested to assist the bank in
the recovery of advances and alSo to
generally create a climate for recovery.

Income Tax Arrears Of Companies

7521. SHRI1 AJOY BISWAS : Will
the Minister of FINANCE be pleased to
state :

(a) total number of companies whose
arrears of Income Tax evasion amount to
more than a crore of rupecs; and

(b) total amount of arrears of

Income Tax of those companies ?

MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PATTABHI RAMA RAO); (a) and (b)
It is presumed that the information
required relates to the companies against
whom Income-Tax demands of more than
1 crore were outstanding.

According to presently available infor-
mation, there were 74 companies with gross
outstanding demand of more than Rs. 1
crore as on 30. 9. 1982, The total demand
outstanding against these companies was
Rs. 230. 08 crores.

Currency And Coins in Circulation

7522 SHRI AJOY BISWAS : Will
the Minister of FINANCE be pleased to
statc:

the total amount of currency and
co:ns in circulation as on 31-12-1982 and
denomination-wise b:eik up of currency
notes for the end of Dezeamber, 1932 ?
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THE DEPUTY MINISTER 1IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POQJARY): According
to the information rececived from the

1905 (SAKA) Written Answers 262

Reserve Bank of India, the latest availble
data on currency and coins in circulation

are as under :-

FOR Period

O

(as at the end of)

Total Value
(Tn Rupees crores approx.)

(A) Re. 1 (Old) & Rs. 2,5,
10, 20, 50 and 100 Notes.

(B) Govt, ol India Re. 1/-
notes and Rs. 2/- and Re.
1/- coins and sma!| deno-
mination coins including
anna-pie coins (exclusive
of small denomination
coins and anna-pie coins
issued in Gauhati office
Circle of the RBI during
the period from October,
1982 to December, 198?)

August, 1982

December, 1982

1536301

693-54

The denomination-wise break- up of currency and bank notes in circulation upto

the end of the month indicated against each is as under :—

Denomination Period

Value
(in Rupees crores Approx.)

(1) Govt. of India Rs 1

note
(i) Re. 1/- (0O1d) August, 1982
(iii) Rs. 2 —do—
(iv) Rs. 5 —do—
(v) Rs. 10 —do—
(vi) Rs. 20 —do—
(vii) Rs. 50 —do—
(viii) Rs. 100 —do—

December, 1982

208.80

0.31
408-43
708.29
1921-36
1247-25
2680-33
8397-04

According to the report received from
the RBI for the month ended June, 1982,
the following high denomination notes
were in circulation:-

Value (in Rupees
crores approx)

Denomination

= ———

Rs. 1000/ 2219
Rg. 5000/- 018
Rs. 10,000/- 0-09

The RBI has
culation figures of the above demone-
tised high denomination notes are pro-

reported that cir-

visonal and are likely to undergo slight
changes on account of settlement of
pending declarations under the High
Denomination Bank Notes (Demoneti-
sation) Act, 1978.





